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“11. Now, coming to the order of punishment dated 18.10.2022, this Court
finds that admittedly no detail/description of the immovable properties alleged to have
been acquired by the petitioner and his wife save and accept the aforesaid three
properties declared by the petitioner in the asset declaration form for the year 2016-17,
has been mentioned either in the 2nd show cause notice dated 10.06.2022 or in the order
of punishment dated 18.10.2022 and merely a bald statement, not supported by any
evidence, whatsoever, has been made in the order of punishment dated 18.10.2022, to the
effect that in the asset declaration form of the year 2016-17, the petitioner has not
disclosed the income derived by his wife from the properties sold in the past, which should
have also been mentioned in the asset and liability declaration form, a statement/
allegation which does not form part of the charges levelled against the petitioner
vide chargesheet dated 03.04.2018, apart from the fact that even Rule-19 of the Rules,
1976 does not provide for furnishing such details. In such view of the matter, this Court
holds that the order of punishment dated 18.10.2022, being based on no evidence, is
perverse, has taken into account extraneous materials, has levelled new allegations, again
based on no evidence, which were never part of the chargesheet dated 03.04.2018 and in
fact the same would further depict that the charges levelled vide the chargesheet dated
03.04.2018 have actually been abandoned, hence the order of punishment dated
18.10.2022 is not sustainable in the eyes of law, thus is accordingly quashed.
Consequently, the revisional order dated 06.01.2023, passed by the Under Secretary,
to the Government, General Administration Department, Government of Bihar, Patna
has got no legs to stand, hence is also set aside.

12. The writ petition stands allowed.”
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“In view of the above facts and circumstances the final form submitted
by the 1.0. is accepted and this case is accordingly disposed off. Let the record of
this case be deposited in this record room as per rule.”
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